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baa implemented 
backward class~s 
Patna; and 

reserv,ltion for 
after his visit to 

(e) whether there ~ any talk with 
the Chief Minister regarding imple-
mentation of reservatio.n for back-
wrlrd classe3? 

THE MINISTER OF STATE IN 
THE MINISTRY OF HOME AFFAIRS 
(SHRI DHANIK LAL MANDAL): 
(a) The Prime Minister had observed 
that the question of reservation could 
be finalised aIter the proposed Back-
ward Classes Committee submitted its 
report. 

(b) The State Government issued 
orders for reservation for backwal'd 
classes On the 10th November. 1978. 

(c) The question of reservation was 
generally discussed by Prime Ministl~r 
with the Chief Minister, Bihar. 

Alleged restrictions on recnlitment of 
dependants of employ'" who die in 

harness 

2561. SHRI SUKHDEO PRASAD 
VERMA: Will the Minister of HOME 
AFFAIRS be pleased to state: 

(a) whether it is a fact that a res-
tri(,tion is placed on the recruihT1eut 
of sons, daughters or wives of those 
employees who die in harness or v.nr. 
are medically boarded out; 

(b) if sO. the nature of such a res-
triction; 

(c) wheth~r all membe., of N:.tlon-
a1 Council of JCM in their Jast meet-
ing have protested against such unJ'lst 
orders or placement of restriction~; 

(d) if so, '\'hethcr this restriction 
has now been waived; and 

(e) if not, the rea30ns theref'o,'-: 

THE MINISTER OF STATE IN 
THE MINISTRY OF HOME AFFAIRS 
(SHRI S. D. PATIL): (a) to (e). The 
restriction of 3 per cent of posts fall-
ing vacant in a calendar year in a 
pa-rticuNr cad-re for mak.ing campas-
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sionate appointments laid down in the 
earlier instructions bas been removed 
through issue of recent instructions 
of 25th Novembre, 1978. The appoint-
ing authonties have been advised to 
exerciSe care to ensure that the num-
ber of posts so filled does not exceed 
substantially and significantly 50 per 
cent of the vacancies in any calendar 
year after allOWing reservations in-
tended for other categories like Sche-
duled Castesf8eheduled Tribes etc. 

Experts Clasoi&ation Committ.e 
Report 

2562. SHRI jiUKHDEO PRASAD 
VERMA: ·will:~ the ~ Minister of 
DEFENCE be pleased to state: 

(8) whether the Experts Classillc~t~ 
tion Committee appointed under the 
Chairmanship of Mr. Justice Pl1ri to 
classify jobs in defence establish-
(nents has ;;ubmitten its report; 

(b) if not. the reaSOns for the ab-
Horma1 delay: 

\ d whether it is a fact that srrveral 
extf'mions have been given by the 
Ministry to the Committee for the 
purpose; 

(d) if so, the reasons therefore; and 
whether a final date has now been 
fixed for submission of the samej hnd 

(e~ if so, the detail thereof? 

THE MINISTER OF DEFENCE 
(SHRI JAGJIVAN RAM): (al to (e). 
The Expert Classification Committee 
was constituted by a Resolution of tbe 
Government dated 3_10_1974. How-
ever, the Chainnan of the Committtee 
was apoointed vide Government 
Order dated 28-10-1975. The Chair-
man assumed charge on 3-11-1975. 
The Comnrittee was eXpected to Jive 
its reporl within a period of one year. 
\, the work of the Committee OOI1Id 
not be completed within the stipulated 
time. the term of the Committee had 
to be etxended from time to time. The 
current extension ill due to esplre all 
31_12-1978. 




